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to.nn comp red t 51.4 lakh tonne 
in t 9 0- 1 thu r c riling an in r a of 
63.9 p r cent. u:~ar pf ducti n in 
19 2- 3 ugar ye'ar ha been e timated at 
75.80 lakh tonnes. Earlier levy sugar 
quo as for States had b n fixed n 
the b i of population a on 1-4-1978 
taking 425 gram per capita availability. 
Thi has b en rai ed upwards from 1-4 ... 
1982 on the basis of popula1~ion a on 
1-3-1981 thu raising the monthly levy 
alloc, tion from 2.71 ]akh tonne to 2.94 
la tonne. To keep r: he mar et price 
at Tea onable level month relea es of 
free ale ugar haVe been ub tantially te-
Pped up. Effort are under way to ~ncrea e 
i1l!~e nat con umption considerably over 
1a t year in view of the record production. 
Export of ugar under International Su-
gar Agreement 1977 are being envisaged. 

l An i.itia} buffer stock of 5 lakh tonne.' 
of sugar ha at 0 been created to help 
tid over the problem of huge stock 
.resulting from this record produCl~ion. 

(d) Since the sugar ea on i till pro-
gres ing the exaet production pro pect 
are not yet knOlWn. 1m of levy sugar 
alloc tion to State having already been 
t pped up there j no immediate pro-

po al for making a further increa c jln (he 
ame. 

o plain Regarding DDA Self Financing 
Fla in H uz Khas, New Delhi 

*219. HRI RAVINDRA VARMA: 
SHRT P.K. KODIY AN: 

Will the Minister of WORKS AND 
OUSI G be pleased to state: 

(a) whethlu orne r idential fi ts hav 
rec ntly been Con ,tructed in the Hauz 

ha rea of ew Delhi under the DDA 
If-financing scheme; 

(b) if 0 1 th number there. of; 

(c) wh th~r complaints with regard to 
ub~standard material u ed in thes fiat 

have b n received; and 

(d) if 0, th tep ta ken to remove 
the e omplaint? 

(a): ir. 

(b) 380. 

c) h DD'A ha r ported 
complaint rec~ived from the u~ 

Khas DD O~ner Welfare ociety. 
ciety. 

(d) The DDA ha reported that de.tailed 
quality control in pections had hown ,that 
the house re tructurally ound. It h 
fu rth r reported that a few minor def~ots 

which were pointed out are being attended 
to. 

Production and Export of Su I' 

*220. HRI B. D. SI OH: 
5HRI RASHEED MA 000: 

Will the Minister of 00 A D CI-
IL SUP PLI S be .pleased to tate: 

(a) whether it is a fact that while there 
ha been re ord sugar production in the 
country, the~ ha bee~ stagnation 'n 
the domestic consumption and that Gov-
ernment propose to export ugar; 

( b) if o. wha tithe e timated sugar 
¢,oouction during the current cru hin.g 

ason atld wh t are the .rea on f~r 
tagnation in the dome tic con 'umption; 

(c) what i the quantity of sugar likely 
to be exported and whether there i like-
lihood in the price of sugar coming down 
in the dome. tic market becau e of the re-
cord production; and 

(d) if n t, the rea ons therefor? 

THE MINI T R OF STA E 0 THE' 
MINlST Y OF OOD AND CIV[L 

UPPLIE (SHRI BHAGWAT JHA 
AZAO) (a) and (b). ugar Pr duction in 
1981-82 ugar year touched 84.38 l~ 
tonne as comp red to 51.4 .1' kh tonn s 
in 1980-81 thu recording an increa e of 
63.9 per qent. ugar production in 1982-
83 ugar year ha been e timated at 75:80 
lakh lonnes. 

Internal con umption of ugar during 
1981-82 ugar year has not been tagn 11t 
and ha, in fact. increa ed to 57.11 lakb 
toanes from 49,89 lakh tonne during 
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way to incr con umption 
considerably vel' 1a t year in view of 
comfortable availability. Export of ugar 
under Int rnati nal ugar Agreem· ... nt 1 77 
are bing envisaged. 

(c) and (d). D i ion regarding exact 
quantity of 19ar to b , exported in 19~3 

has not yet been taken. ince ugar f c-
tori are required to pay rernun r live 
cane pri to · the grow rs, any undu re-
duction in sligar price i not con idered 
de irable. Efforts are made to keep the 
price at level which are rea onable to 
the con umer. , cane grower and produ-
cer. 

xci ".J emption on 
ea Fi5hin 

ic el 0 ed by Deep 
Tra~der 

*221. HRI DAULAT I HJI JA-
DEJA: Will the Mini ter of GRJ 01.-
TUR b pleased to t t : 

(a.) wheth r the d'e p ea fi hing traw-
Jer wner have repre ented to Governm nt 
to grant exci e e emption for fuel on 
used by them; 

(b) if 0, the action taken by Gov rn-
ment thereon; and 

(c) when the final deci ion Ii ely 
be taken thereon? 

THE MI ISTER OF AGRICULTURE 
(RAO BIR ORA INGH) {a) R pre-
;rentation have b n received for reduc-
tion in price of fuel oil used by deep sea 
fi hing trawler. 

( ) and (c). A cherne i in op ration 
fOr providing rebate on Central ' exci e 
duty on refined diesel oil for tho e fishing 
ves el which are not Ie than 13.7 M in 
length and fitted with engine of not less 
than 150 H.P. Thi hem provides for-

(i) gen l'c I rebate of 5 per cent of 
the ci e duty on die el' altld 

(ii an additional rebate 0 50 per 
cent of th excise duty on each 1.08 

ito Htre of die et for every ton of 
prawn e orted. 

( 'AKA.) Writ I " .An w r 

not taken a deci ion 
far D th 

in operation. 
tion of th heme 

for 
*222. I AM 

WAR : 
HRT AT L BIH RI fAJ· 

PAY 
Will t e fini ter PORT b pJea-

ed to Jay.) tatement howing: 
(a) n' m of ntrie from which fo-

reign a h a me and for which events 
and di ci line of the IX iad th y were 
called: 

(b) amount pent on each of . them in 
rup es d a] 0 in foreign e change' nd 

(c) 10 ran pJ in thi regard? 
OF PARLIAME-

F IR , PORT D 
WORK A D HOU ING (SHRI BUTA 
SI GH) (a) and (b). tatement giving 
the req uirt'd inform tion i laid on the 
Table of the ahha. [ laced in Library 

ee . LT-6042183] 
(c) We hav to wor toward itua-

tion wher our own oache achieve uen 
e p rti e i" nt need for for,-,ign 
co ches train our nati al 
level port men and women 
doe not ar! e. With tbi end in view the 
Netaji ubh ational In titute of Sport , 
Patiala ha alread t en step for the 
upgradati n of Indian oache by getting 
them trained abroad and by runnin a 
l'vfa. ter'~ Conr. e at t.he In titute it elf . 
It is aJ 0 in th pro e of trength ning 
it department of ports medicine which 

are 0 e sential for high level coaching. 
However it rna tm nece sary in th 
hort run to obtai~ the ervice of for igo 

eoache in a limited number of uell 
port di cipJine hi h are not yet funy 

developed in the country. 

Ian to rices 0 

*223. HRI VJJAY KUMAR YAn V: 
Will the Mini ter of FOOD D CIVIL 
upp T e pJea ed to state: 

(a) hetber Go ernrnent have any plan 
to ring down the rl 109 price 
of wheat and rice y anctionin . ub idy 
on ucb grail1j ~ up lied by Government . 
to the coo urner throll h Public Oi tri u· 
tion Sy tem; and 




